RAJASTHAN HIGH COURT, JODHPUR

SHRT MANGI [LAL GAUR, RHJS, presently under awaitin
pesting orders headquarters at Udaipur, whe has heen ARpOInT
as-Judge, FPamily Court, Jodhpur ¥ide Guu#rnaau* Ord
No.F.8{1)Nyay/89 dated 08,12.2008, is hereby directed to join

his new assignment with immediate effect.
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SR T.H. S#"‘IH"’"}.; R]‘:JS; whose services  have beon
repatriated from the pest of Judge, Family Court, ;9*nru~ vide
Government Order Koo F Qilth}awFEQ dated @8, 12 BUON  tes i
LGa.u'.-;I are placed at the disposal of Hon'ble the f.LL =f Justic

“for his appointment [postirg as Registrar ' !Vigilancel,
Rajasthan High Court, Jodhpur. -
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SHRT T.H.SAMMA, RHJS, whose services have heen placed

t the dispesal of Hon'ble the Chief Justice, i3 Hhereny

ppointed/ posted as Registrar (Vigilance), Raiasthan digh
ourt; Jodhpur with immediate effect.
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NOTE (- The officers are directed to hand
' over charge in accordance with
order No.24/P, I, dated 23,11.1688,
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